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NGOs and make every office a corrupt
institution.

Today, as the practice-is, if Members of the
Board go and inspect and report and if they do
a wrong thing, naturally, it can be easily found
out because the Board will change, Members
will change. They arc not a permanent entity. I
do not know who took the decision. What is
the basis for it? It was not accepted , not decided
by the Chairpersons of different State Boards.
So, there was no discussion at all. So,
perpetuating corruption in the State Social
Welfare Boards through officers and
corrupting the NGOs by this new direction are
most dangerous. So, I request the Government,
through you, to reconsider this direction and
restore the powers of the State Social Welfare
Boards, and the rights of the Members of the
Board should also be restored. Thank you.

Need to Protect Pushkar Lake
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THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Shri Brahmakumar Bhatt.

Devastation caused by Cyclone in Kandla
and Need for Assistance under N.F.C.R.

SHRI BRAHMAKUMAR BHATT
(Gujarat): Mr. Vicc-Chairman, Sir, I want to
raise a very important issue related to the
devastating cyclone that struck Kandla. It is
very well known that because of this cyclone,
3000 persons, as per the State Government,
died. Unofficial reports say that the figure was



